
WEELKY STAl'EMNT FOR DESPATCH OF ORDER
EXCISE APPEAL BRANCH
CESTAT, NEW DELHI-l10066
FROM 22.10.20J8 To 26.10.2018

SINO. APPEAL NO. ORDER NO. DATE OF DATE ON
ORDER WHICH ORDER
REClVED DESPATCHED
FROMTHEPS
TO HON'BLE
PRESIDENT/V
ICE
PRESIDENT/M
EMBERS

FINAL ORDER

1-4. E/50792-50795/20 17 FO/53069-53072/20 18 2211012018 26/1 0/20 18

5-7. E/50009, 51323- FO/53087-53089/20 18 22110/2018 26/10/2018
51324/2018

8. E/S0036/20 18 FOIS3092/20 18 22/10/2018 26/10/2018

9-10. E/52353 & 52358/2018 F0/53097-53098/20 18 22/10/2018 26/10/2018

11. E/SOS76/20 18 FO/S3 109/2018 22110/20 18 26/10/2018

12-13. E/51815 & 51821/2018 F0/53110-53111/2018 22/10/2018 26/10/2018
14-16. E/59145-59147/2013 FOl53 127-53129/2018 22/10/2018 26/10/2018

MISCORDER

1-3. E/COD/50944- M0/50708-5071 0/20 18 22/10/2018 26110/2018
50946/2018 IN
E/5261 0-52612/20 18

4. E/CODIS070S/20 18 MOIS0711/20 18 09/10/20 I 8 26110/2018
IN E/S2081120 18

5- EIRON50897,50876- MO/50724~50732/20 18 22/10/2018 26110/2018
5088112018 &
E/RON50882-
50883/2018 IN
E/53701-53709/2015

As~ar
Excise Branch-DB

-, "'.S
,

Kind Attention: Now all judicial orders are being suomotu disclosed on CESTAT
website as soon as after signature of the Hou'ble Benches on the same day for the
facility of the public at large. Thus all the public including parties and RTI
application movers may upload these orders from there for their use.


